Adinesh/

CENTRAL ADMINISTRATIVE TRIBUNAL: PRINCIPAL BENCH

original Application No.2il of 2001’
New Delhi, this the 25th day of January, 2001
HONZBLE MR.KULDIP SINGH,MEMBER(JUDL)
amt.Laxmi Devi (Civilian Mazdoor)
Widow of late Roop Singh
O0ffice of the aAsstt.Garrison Engineer (E/M-1)

Mathura Cantt.

Residential address:

Furani ﬂbaKaﬁi,Sadar Bazar,
Mathura(U.p.) | ~APPLICANT

(By Advocate: Shri D.H.Sahrmal
Yelrsus

Lnion-of India,through

1. The Secretary to the 3ovt. of India
Ministry of Defence,South Block
New Delhi

2. The Enginesr~in-Chief
army Headguarters,Kashmir House
Rajaji mMarg, D.H.@. Post Office
Mew Delhi-1l

3. The Chief Enginessr
Headquarters Central Comman:

Lucknow—2

4. The Garrison Enginsr
Mathura Cantt.

%, The asstt.Garrison Engineer (E/M-1)
Mathura Cantt. ~RESPONDENTS

0 R D E R(ORAL)

By Hon’ble Mr.Kuldip Singh.Member (Judl)

Shri Sharma submits that he does npt want to
press  the 0.4. Tfor the time being and seeks permission
to withdraw the same with liberty to fiie a fresh 0a, if
nead be. The O.A. iz dismissed as  withdrawn with
liberty to file a freah 0.a., 1f so adlivsed.

e

ULDIP SINGH )
MEMBER (JUDL )




